&l TEM NO 116 REG STRAR COURT. 2 SECTION |1 A

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CRIM NAL APPEAL NO(s). 948 OF 2006
BEFORE THE REG STRAR S. G SHAH

VARGHESE K. JCSEPH Appel I ant (s)
VERSUS
THE CUSTODI AN & ORS. Respondent ( s)

Date: 17/03/2009 This Appeal was called on for hearing today.

For Appellant(s)
M. Naresh Kumar, Adv.

For Respondent (s)
M . Subranoni um Prasad, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Nobody is present for the appellant.

Appel l ant has failed to serve unserved respondents though sufficient tinme has been
granted till date. List the matter before the Hon’ bl e Chanber Judge for non-prosecution
agai nst the unserved respondents.

(S. G SHAH)
va Regi strar



